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CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

MA No. 2041/2000
MA NO. 1675/2000
‘0A NO, 2678796

New Delh.l., this the 28th day of August;2000

In the matter of:

; e]_egra;h Traffic Officers

Shri P.K. Sadhu, 5—20/7, Atul' Grover Road,
o A

"Nsew Delhi.

;Z.V;"Shri Pra‘tap Cmgh son of Shri Bedi Ram, _

realdart of 9/3653, Dharam;mrax9 Gandhi
Nagar, Delhi,

3. Shri K.S. Kanwar son of Shn Dhien Singh,
resident of D=1, Behind Eastem Court,
(ByN i%v%eégée iy O;@}D Ciipta) l‘ o

Versus
1y Uni;cn of India thfough the Sef:retary to
the Govermnment of India, Ministry of
Cemmunications, Saﬁchar Bhawan, New
Delhi, |
2 Tk;e Chairman, Telecomrﬁ:;::’rmication

A,

Commission, Ministry of Communications,

‘Sanchar Bhawan, New Delhi,
3, Union Publi¢ Service Commission, Through

the Chaimman, -Dholpur"House, Shahjehan

/ Road, New Delhi-110003.

1T0 'gh 1ts General SeCretaxy,

Hon'ble Mr, Justice V. Rajagopala Reddy, Vice Chairman (J)
Hon'ble Mr. Govindan S. Tampi, Member (A)
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4, Tdia Telecom Seﬁlces Associatien _
through Shri N Sundera Raman,
General Secretary.

5. Shri Sa‘tya Prakash, Dlrector (N .M.}',

Room No.w4, Dak Bhawan Ashoka Road
&

New Delhi.
-

e : \/6. shri G. Sankaraiéh, General Manager,
54\\/

ey

Telecom, Thanjavoor (Tamilnadu State) .

4 7. Shri J.K. Gupta, D.D G, VA services,

Telecom Commission, H.Q., Sanc‘lar
) " Bhawan, New Del"u..
8. Shri Mahendra Kumar, D.D.G.(TX},
sahchar Bhawan, New Déll';i. »-
~ 9. shri J.R. Rao, Generai Manager
| o4 ' - :
Telephones, Vishakhapatnam (A.P.) .

10, Shri Parshottam Singh, General”Manager
“felephones, East Godévari, Dis{'.ric‘t
Rajamundry (Anglhra Pradesh) .

A | 1. shri T.S. Kuppaswamy, General Manager

/ ~ (TD), Bangalore (Kaﬁiafaka) .

'_12. Shri J. Gopal, General Manager,

Telephone, M,- NoLe Mumbal(Maharasntra)
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13.

-14.

15,

-1

shri Gopal Dass II, Genéral Manager
Operat:l_.ons‘,-Offic‘e of C.G,M. T el ecom,

Patn a:l (Bih ar) . ’ |

shri H.B. Wadhwa,‘General Manager

Telephone, --/Cen‘l'.ral, Khurshidlal Bhawan,
New Delhi-110001.

Shiri R, Varadaraja, General Manager
Telecom, Erode (T.N.).

cshri G, Parthsarthy, General Manager

" Maintenance, S.T.R, Bangalore (Kamataka) .

17,

18..

19.

2k,

22.

T el ephones, Patiala(Pun jab) . ' «sl=-D

Shri V.lP. Kakkar, Generai Manager Tel ephone,
Khurshidlai Bhawan, M.T.N .L.; New Delhi,
shri R.P. Hais, D.D.G. (MM-II}, Saﬁchar
Bhawan, NeW'Delh:i;.- R

shri S.R. Piilai, General Manager
Telephones, Cannanore, Kerala.

Shri S, Vishwanathan, General Manager
Telephones, Trivendzum, _Keralé.

shri S.R. Agaxwal,.,Gener;al Manager
(East), Ahmedabad Telecom, Distt.,
Vmijya Bhawan, Out-s.id-e Raiﬁur Gate,
Anmedabad- (Gu jarat) .

Shrl S.K. Sharma, General Manager
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23, Shri V. ngachari, General Manager

Telephones, ComRatore (K Temiln adu) 0

24, Shri G".c'. Mishra, Gene_ral Manager

Telephones, Ranchl, Bihar.
/
25. shri R, Raghavan, General Manager

s

T el ephones, District Kalyan,

" Maharashtra.

26, Shri D. Swaminathan, General Manager
{\ (NMS} ,. s.T.R. Madras &(T amilnadu).
27. shri Satya Pal, Generei Manager
Tel ephones, District Nagpur
(Maharasht ra)‘ .
28, Shri s.P, Khullar, General Manager
) _ ' Telemones, Jabalpur (Madhya Pradesh) .
A4 29. Shri B.P.S. Pai, General Manager
Telephones, Dlstrzc‘c Belgaum,
Kamataka. | ,
9. Shri C. Goverdhan, General Manager,
Valsad (Gujarat)r
3l, Shri .G;k.-'a;&gam"al', General Manager

Telephones, Raipur (Madhya Pradesh) .
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320. shri S. Bhargava, General Man ageT
T'eleéhones, District Meeut (UP).

33. Shri S}.K. .dnékravorty, General |
Manager, Circle T el ecom Depot,
Calcutta. -

34, Shri J.K. Roy, General Manager (D),

o | ' West Bengal Telecom Circle, .

Calcutta (West Bengal) .

25, Shri Om Vir Singh, General Manager(TD},

- Lucknow (U.P.).

36. shri Surinder Singh, General Manager,
Telecom. Project, Lucknow'(UP) .

37. shri K. Bal akrishnan, General Manééer

Telephon‘es, Mang aloTe (Kamataka) .
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8. shri RN, Garge.  SAG Telle com Oflicev
- 40, Shri Prakash Chandra, General Manager.

‘41, shri R.N. Panda, General Managero

42. Shri Rajesh Wadhwa, General Manager.

43, Shri V.K.- Agamal,; Sne Tolocom - ol #
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44, -8h., U.S.Manral, General Manager,
A {Service to be effected on Respondents
Nos. 38 to 44 through Chairman,
Telecom, Commission, Sanchar Bhawan,
Ashoka Road, New Delhi-110001.) - .... Respondents
(By Advocate: Sh. N.C.Sikri with '
- Ms. Geetanjali Goel)

 ORDER (ORAL)

" By Mr. Justice V.Rajagopala Reddy,

Heard counsel for the. .applicants and  the

respondents. Reply is filed to MA-1675/2000.

2. ‘It is stated that a tripartite agreemeﬁt
between DTS, DTO and TTS has been reached on the issued
of merger in the proceedings dated 16.8.2000 and in

pursuan@e of this agreement in the proceedings dated

'16.8.2000 the Government had implemented the conditions

in that agreement. The parties in this case, thefefore,
submit thgtvin view of the above, nothing survives in the
OA. The OA is, thereforé, dismissed as infructuous. It
is made clear that_if the respéndents had committed
breach of the conditions in the tripartite agreement it
is  open to %hs applicants to appfoagh the Tribunal to '

/
enforce thelaé‘égment. MA-2041/2000 and 1675/2000 is also

Gm@, a,oﬂv(wwqg

{ V RAJﬂGOPALA REDDY
Vice Chairman (J)




